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Rural Electrification in Orissa

3236. SHRI GANANATH PRA-
DHAN: Will the Minister of ENERGY
be pleased to state:

(a) the number of proposals receiv-
ed by Government from the Covern-
ment of Orissa for clectrification
under the Rural Electrification pro-
gramme; and

(b) the detaily thereof and the num-
ber of proposals approved by Govern-
ment?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): fa)
and (b). Since its inception in 1969
the Rural Electrification Corporation
has received 181 scheme; of rural
electrification in Orissa,

124 schemes for a total loan assist-
ance of Rs. 48.43 crores have been
approved by the Corporation. These
schemes on completion envisage elec-
trification of 11,841 new villages and
energisation of 52,058 irrigation
pumpsets,

57 schemes for a total loan assist-
ance of Rs. 20.05 crores are being
Pbrocessed by the Corporation,

Uberalisation of Rules of Censorship
of Films

3237. DR. MURLI MANOHAR
JOSHI:

DR.  VASANT KUMAR
PANDIT;

Will the Minister of INFORMA-
TION AND BROADCASTING be
Flessed to state:

(a) whether Government are consi-
Ny proposal to liberalise the
of fims; and

(b) whether Government have seen
reports in the press in which the Pre-
sident of the Film Federation of India
has spoken of the authoritarian func-
tions of the official agencies operating.
in the cinema world?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (S¢HRL
L. K. ADVANI) (a) The certification
of films is done by the Censor Board
under the Cinematograph Act and the
guidelines issued  thereunder. No
changes in this are contemplated,

(b) Yes, Sir. Some reports have
come to the notice of Gevernment,

The policy of the Government how-
ever is {o involve  the industry in
consideration of all major issues in-
volving identification and solution of
the problems facing the industry.

Deterioration in D.T.C, Service

3238, SHRI. R. V. SWAMINATHAN:
SHRI P. M. SAYEED:

SHRI RAMACHANDRAN
KADANNAPPALLI:

Will the Minister of SHIPPING
AND TRANSPORT be pleaseq to state:

(a) whether the working of the
D.T.C. is deteriorating day by day;

(b) if so, whether it is a fact that
new Chairman had brought changes in
the Administration and they have not
been liked by the management;

(¢) if so, whether this has resulted
in confrontation and hoth are busy
trading chargeg of corruption and in-
efficiency and even sabotage; and

(d) if so, what steps are being taken
to set the Corporation in order?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) No, Sir

(b) D.T.C. suffers from poor Mana-
gement, The Chairman has brought
sbout same changes to remedy the





